
C O M M I T T E E

ON

ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE

(Sixth Lok Sabha)

1. the Chairman of the Committee on Absence of Members from the Sittings 
of the House, having been authorised by the Committee, present this their Sixth 
Report.

2. The Committee held a sitting on the 5th May, 1978.

3. The Committee considered applications for leave of absence from two 
Members. The recommendations of the Committee with respect to these ap
plications are given in the Appendix.

SIXTH REPORT 

(Presented on 6-5-1978)

N e w  D elh i; 

May 5, 1978
Vaisakha 15, 1900 (Saka)

GODEY MURAHARI, 
Chairman, 

Committee on Absence of Members 
from the Sittings of the House.



A P P E N D I X

( Vide p a ra  3 of the Report)

SI.
No. N am e of M em ber who 

has applied for leave of 
absence

Sim  A nnasaheb M agar

Shri N. K . Shejwalkar

Period for 
which leave 

applied

23-3-78 
to 

12-5-78  
=  51 days

26-4-78 
to 

12-5-78  
=  17 days

Reasons

R ight side 
paralysis

Visit abroad

Period for 
which leave 
o f absence 
recom mended
by the)
Com mittee

23-3-78 
to 

12-5-78  
=  5 ' days

26-4-78
to

12-5-78
=  17  days

Rem arks

• C M C , L S — L i n o — 6 - 5 - 7 8  •680.


